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Central Administrative Tribunal s  Principal Bench 

Originai JPp.1iCatiofl No.1 162 of. 2003 

New Delhi, this the 16th day of Julv.?nn 

Hon'ble Mr..Justice 

..Honb1e MrS.K, Naik, Member (A) 
v...,_. 

••"'__) 	\LUuI 

Aged 29 years 

(Candidate for the post of Technician 0.1.) 
S/0 Shri Bacheshwar Mandal, 
857 (Type III), Sector-9 
R.K.puram,New Delhi 	

.... Applicant 

(By Advocate: Shrj S.p. Chadha) 

Versus 

The Chief Secretary, 
Govt. of NCT of Delhi 
Sachivalaya, Players Building, 
(Near 1.1.0.) 
New Delhi 

Secretary Health & F.W. through 
The Director 

Health & Family Welfare Departmert 
Govt. of NCT, Delhi 
Sachivalaya, Players Building, 
(Near 1.1.0.) 
New Delhi 

The Additional Secretary, 
Incharge 

Technical Recruitment Cell 
Deptt. of Health & Family Welfare, 
9th Level, 	Wing, 
Sachivalaya, Players Building, 
(Near 1.1.0. ), New Delhi 	 .... Respondents 

°J_LLBIQAU 

Learned counsel, Without prejudice to the rights 

of the applicant 	states that he would represent the 

Medical Superintendent of the Hospital and thereafter, if 

necessary, shall file an. application. 

2. 	Allowed as prayed. 	Subject to aforesaid, 
dismissed as withdrawn 

( S.K. Naik ) 	
( V.S. Aggarwaj ) Member(A) 	

. 	 Chairman 
/dkm/ 




